
PUNJABVIDEAN SABEA

LIST OF BUSINESS

THURSDAY, THr' zrrr N9ySMBER, 2ot9

AT 11.00A.M.

L MOTIONUNDERRULE 16

A MTNISTER to move that the vidhansabha (Assembly) ar irs rising this day shal
stand adjoumed sine"die.

The punjab State Commission fbr Scheduled Castes
(Amendment) Ordinance, 201 9;

as required under Article 213 (2Xa) ofthe Constitution oflndia.

A MINISTER to lay on the Table the Audit Report on the Accounts of puniab
State Human Rights Commission for the year 2017_ 1g, as
required under Section 35(4) of the protection of Human Riehts
Acl 1993.

A MTNISTER to lay on the Table the gth Annuar Report of the punjab state
Transmission Corporation Ltd for the year 2017_1g, ajrequired
under Section 619-4. ofthe Companies Act 1956.

A MINTSTER to |ry or the Tabre the Annuar Reports of trre punjab state
Information Commission for the years 2012-13,2013_i4 and
2414-15 as required under Section 25(4) of the Right to
Information Act, 2005.

A MINfSTER to lay on the Table the 18th Annual Report of the puniab State
Bus Stand Management Company Ltd (PLTNBUS) foithe year
2012-13 as required under Section 619-4 of the Companies
Act 1956.

A MINISTER to lay on the Table &e Annual Administrative Report of the
Punjab Scheduled Castes Land Development and Finance
Corporation for the year 2017 -1,9, as required under Section
27(5) of the Punjab Scheduled Castes Land Development and
Finance Corporation Act, 1970.

A MINISTf,R to lay on the Table the Aanual Statement of Accounts & Audit
Report of Punjab State Electricity Regulatory Commission for
the year 2017-18, as required under Section 104(4) of the
Elechicity Act,2003.

A MII{ISTER to lay on the Table the 63rd Annual Report of punjab Financial
Corporation, Chandigarh for the year 2015-16, as required
under Section 37(7) of the State Financial Corporation Act.
1951.

A MII\ISTER to lay on the Table the Annual Report of Amritsar
Development Authority Amrjtsar for the year 2016-17 as
required under Section 54(2) of the punjab Regional & Town
Planning ard Development Aot,1995.

A MIMSTER to lay on the Table the Audit Observations on the utilization of
gants received by the purljab Agricultural University,
Ludhiana for the year 2017-18, as required under Section 34(5)
of the Haryana and Punjab Agricultural Universities Act 1920.
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I. ThePunjabRegulation of
Fee ofUnaided

Educational
Institutions(A mend ment)

Bi[,2019

2. The punjab State
Commission for
Scheduled Castes
(Amendment) Bill.
2019

(Rqlacing Orilinance)

3. The Punjab State
Legislature
(Prevention of
Disqualification)
Amendment Bill 2019

A MIII{ISTER to introduce the purlab Regulation of Fee ofUnaided Educationat irrUr"ii?*.'iar"endmenr)
Bilt,2019.

To move rlat the punjab Regulation of Fee ofUnaided E
Bil,, 20 1 e, iTit#i;f .::lfi :iXT*Tfff-*,)
Also to move that the Bill be passed.

A MIN'ISTER to introduce th9 punjab State Commrssion forscheduled Castes lamenamentf iiliiiiil.
To move that tho punjab State Commission for

iJf"#S"ffi !*'i:'* ;t{ ;i;' be taken

Also to move that the Bill be passed.

A MINISTER to introduce the punjab State Legislature (prevention
of Disqualifi cationl a.m"nA..ot"eifl. ldrb.

To move that the puniab 
. State Legislature

ffie,ntio1 of DisqualificatronJ Amendment Billz,ury, oe u (en rnlo consideration at once.

Also to move that the Bill be passed.

CIIANDIGARH:
THE 6TH NOVEMBER,2OI9 SHASFT LAKHANPAL MISHRA,

SECR-ETARY.


